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S1.No. Description of documents relied upon Page
No.
1. Application of Shree.V.K.Phadke dt.4-5 -1990 1 %07
‘ ) . ' f}nn&xu?es , .
A" Adverse Remarksd™
- 2. Adverse Annual Confidential report ' A1 4
communication dated 25-2-1986. .
3. Representation dt.31-3-1986 of Shree.V.K. A-2 o?,’f'o 4"

Phadke dated 31-3-1986 against the

 Adverse Remarks.

4. Rejection Order dt.6/9-10-86 from Collr. a3 B
C.E.Aﬁrangabad against Adverse remarks

5. Appeal to Finance Ministry (CBEC) New Delhi A-4 6109
dt.22-4-87 against adverse remarks |

" 6. Rejection Order dt. 1@-8 87 from Govt. a5 10

New Delhi, i

nph Wi‘bhhold of E-B :
7. Order dt.11-3-87 withholding E-B due oft 1- 5-86 1 11
8. Protest application dt.18-11-87 for not puttingB-2 19
~up the case before the October 198% D.P.C.
9. Appeal dt.6-12-88 to the Govt.CBEC New Delhi B-3

10. Appeal dt.7-11-89 to the Govt.CBEC New Delhi B-4 454017

11. Decision of Collr.C.E.Pune dt.29-9-89 in B-5 4@
rejection ,

12. Appeal decision from G IMP.RD New Delhi B-6 13
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